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'SPORTS AND GAMES FEDERA­
TIONS AND ASSOCIATIONS (TAK­
ING OYER OF MANAGEMENT) 

BILL*

SHRI ARJUN SETHI (Bhadrak): 
1 beg to move lor leave to introduce 
«  BUI to declare the sports and games 
federations and associations as insti­
tutions of national importance and to 
provide for the establishment of a 
Board for the taking over of their 
management in the interest of pro­
moting the sports and games and for 
matters connected therewith and in­
cidental thereto.

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro­
duce a Bill to declare the sports 
and games federations and associa­
tions as institutions of national im­
portance and to provide for the 
establishment of a Board for the 
taking over of their management 
in the interest of promoting the 
«ports and games and for matters 
connected therewith and incidental 
thereto.’*

The motion was adopted.

SHRI ARJUN SETHI: I introduce 
1fce Bill.

PENSIONS (REGULATION) BILL*

'SHRI DJNEN BHATTACHARYYA 
(S tn u p ore ): I beg to m m  for
tatv* to Introduce a Bill to regulate 
pensions to pensioners of Central 
"Government,

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro­
duce a Bill to regulate pension# to 
pensioners o f Central Government"

The motion was adopted.

SHRI DINEN BHATTACHARYYA: 
Sir, I introduce the Bill.

CONSTITUTION (AMENDMENT) 
BILL*

Amendment of article 324
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MR. DEPUTY-SPEAKER: The
question is:

‘That leave be granted to intro­
duce a Bill further to amend the 
Constitution of India.**

The motion was adopted.
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MR. DEPUTY-SPEAKER; Shri 
Yamuna Prasad Mandatabsent.
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